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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM: Present:

C.P No. t473 / IMAH) / 2017

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NAILASENAPATT{Y
MEMBER (T)

A'I-TENDENCE.CUM-ORDER SHEEI OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPAIIY LAW TRTBUNAL ON 13.11.2017

NAME OF THE PARTIES: Shyarn Sundar Rathi

Gammon Infrastructure projects Ltd.

SECTION OF THE COMPANIES ACT: I & Bp Code 20 16.
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